FORM A
PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
UPSCALIO INDIA PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor UPSCALIO INDIA PRIVATE LIMITED
2. | Date of incorporation of corporate | 7" June, 2021
debtor
3. | Authority under which corporate | ROC Delhi
debtor is incorporated / registered
4. | Corporate ldentity No. / Limited | CIN: U51100HR2021PTC095460
Liability  Identification No. of
corporate debtor
5. | Address of the registered office and | ADD: Plot No. 37B, Sector 32, Gurgaon,
principal office (if any) of corporate | Haryana-122001
debtor
6. | Insolvency commencement date in | 5™ April 2024
respect of corporate debtor (Copy of order received on 6™ April 2024)
7. | Estimated date of closure of insolvency | 2" October 2024
resolution process
8. | Name and registration number of the | Name: Mr. Kanti Mohan Rustagi
insolvency professional acting as | IBBI Registration No:
interim resolution professional IBBI/IPA-002/1P-N00097/2017-18/10240
9. | Address and e-mail of the interim | Address: F-14, First Floor, Kailash Colony,
resolution professional, as registered | New Delhi-110048
with the Board Email: Kanti.rustagi@patanjaliassociates.com
10. | Address and e-mail to be used for | Address for correspondence: C/o Resurgent
correspondence with the interim | Resolution Professionals LLP (IPE)
resolution professional 903-906, 09th Floor, TOWER-C, Unitech
Business Zone, The Close South, Sector 50,
Gurugram, Haryana 122018
Email Id (Process specific)
cirp.uipl@gmail.com
11. | Last date for submission of claims 20™ April 2024
(14 Days from date of receiving of Order)
12. | Classes of creditors, if any, under | NA
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals | NA
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and https://ibbi.gov.in/en/home/downloads

(b) Details of authorized
representatives

are available at:

Notice is hereby given that the National Company Law Tribunal Bench - Il Chandigarh, has
ordered the commencement of a Corporate Insolvency Resolution Process of the M/s Upscalio
India Private Limited on 5™ April 2024.

The creditors of Upscalio India Private Limited, are hereby called upon to submit their claims with
proof on or before 20™ April 2024 to the interim resolution professional at the address mentioned
against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.



mailto:Kanti.rustagi@patanjaliassociates.com
https://ibbi.gov.in/en/home/downloads

Submission of false or misleading proofs of claim shall attract penalties.
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Kanti Mohan Rustagi

Interim Resolution Professional

In the Matter of Upscalio India Private Limited

Registration Number: IBBI/IPA-002/1P-N00097/2017-18/10240
AFA Number: AA2/10240/02/290125/203239

AFA Valid Upto: 29-01-2025

Date: 07.04.2023
Place: New Delhi
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SUNDAY, APRIL 7, 2024

WWW.FINANCIALEXPRESS.COM

FE SUNDAY

Saer ¥ Canara Bank

{ STTTA HTERTT BRI (A Gowt. of India Undertaking)

B e |

A

E-AUCTION
SALE NOTICE

Canara Bank Regional Office: Delhi By Pass Road, Opp. Jannat Banquet Hall, Kamal Colony, Model Town,

Rohtak, Haryana 124001 Phone No. 01262-273434, 7496919268, E-mail: recrorch@canarabank.com

F-AUCTION SALE NOTICE

SALE NOTICE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND

RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT,
2002 UNDER RULES 8(6) & 9 OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002

LIMITED contact :Mr. Pakhare DD (9480691777/8553643144 ).
www.indianbankseauction.com, www.canarabank.com, www.ibapi.in

Motice is hereby given ta the public in general and in particular to the Borrower (5) and Guarantor (5} that the below described immovable/movable
properties mortgaged/charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Canara Bank will be sold
on "As is where is",'As is what is", and "Whatever there is" in Eauction arranged by the service provider (M/S CANBANK COMPUTER SERVICES
Email id: eauction@ccsl.co.in through the website

Sr. No. 1 to 3 DATE OF E-AUCTION IS 08.05.2024 (12:30 PM TO 1:30 P.M)

____________________________________________________________________________________________________________________________________________________

Sr. No. 4 to 10 DATE OF E-AUCTION IS 24.04.2024 (12:30 PM TO 1:30 P.M)

T T Y O N Y U N N N U N O U N N NN N YN NN O NN O RN NN N R OB U CHN R (N U N B N N N O N YN NN NN NN N OO CHN OB IS U B U RN U U N NN O N O N N N O B U O N B U B N O S N O OWORRR R

Sr. No. 4 to 10 LAST DATE OF RECEIPT OF EMD IS 23.04.2024 UPTO 5:00 P.M.

gL | Branch Name/Name & Address of
the Borrower(s)/ Guarantor(s)

Total Liabilities as
on specified Date

Reserve Price
(in Rs.}

Brief Description of
Property/ies
Canara Bank : Barwa Branch,

Authorised Officer,

Residential vacant plot|Total liakifities as on
measuring 300 5q. Yds Sltuated| 53 11 2071

fs.
3, 78,000/

(with unlimited extension of 5 minutes duration each till the conclusion of the sale)

Earnest Maoney
Deposit (EMD)

{in As.)

Hs.
37.800/-

Details of Afc Mo,
IFSC CODE
Poszession notice

209272434

CHNRBODD1775

at ward no, 02, Near Bus Stand,
Village-Barwa,Tehsil-
Siwani,Distt-Bhiwani Pin127048|.(minus recovery ifany)

&h. R&j 5ir1-g h, (M) 8572801775
E-mail: cb1775&canarabank.com

Rs.5,11,420.71/- plus further interest & other charges

PHYSICAL POSSESSION

Katan Tehsil-Hisar Pin-125001. theWest by; Plot of Ram Kumar

Rajender Singh 5/o 5h. Ram Sarup|Registered via Sale Deed no, 1214 dtd, 15.09.2017 in the name of Rajender Singh 5/o05h, Ram Sarup. Bounded:- On the
(Barrower & Maortgager) Vpo-Satrod | North by: House of Prithvi Singh, On the South by: House of Tapsi, On the East by: Gali and House of kalu and Prem, On

DOne Residential House bearing|Total liabilities as on Fis.
M.C no 509, Total measuring 39 09.09.2022 6,76 lakhs

Canara Bank : Tohana Branch,
Authorised Officer,

Hs.
068 Lakhs

209272434

CHNRBOOD3165

5q Yards, situated at ward no 7, _
ehind Jain Samadhi, Prem Rs. 14,13,946.21
Magar, Tohana, Tehsil Tohana,

Sh, Raj Singh, (M) 8572803165
E-mail: ch3165&canarabank.com

{minus recovery if any)

{- plus further interest & other charges

PHYSICAL POSSESSION

Chand (Guarantor & Mortgager)|Chand and bounded as Under:
RO H No 509, ward no 7, Behind | 50UTH-House of Ram Kumar.

(1} 5h, Sanjeey Kumar 50 Pritam|Distt Fatehabad Registered vide sale deed no, 2684 dated 100120017 in the name of 5h Sanjeey Kumar 550 Pritam
EAST - House of Parkash Chand, WEST- House of Mahindear Sharma, NORTH- Street,

Jain S5amadhi Prem Magar, Tohana, Tehsil Tohana Distt Fatehabad, Haryvana-125120. {2} M5 Behmat Pesticides Vill Pirthala, Tehsil Tohana Distt Farehabad,
Haryana-1251.20.{3]) 5h Ramphal 550 Roop Singh (Proprietort RO VIl Pirthala, Tehsil Tohana Distt Fatehabad, Harvana-125120,

EMT of Plot Measuring 100 5q.
Yards (3 Marla) being 3/109

Total liakilities as on R,
26002022

&8 Canara Bank : Sampla Branch,
Authorised Officer,

share out of Land comprized in
Fhewat Mo, 158, Khatoni No, 191,
Kitte 2 Land Measuring 5 Kanal 9

Sh. Raj Singh, (M) 7404415049
E-mail: cb5049@canarabank.com

Rs. 18,75.374.71 ¢

[minus recovery.,if any]

Rs. 200272434
16.20 lakhs 1.62 Lakhs CNRBOOD5049
pius further interest & other charges
PHYSICAL POSSESSION

St Rinki WO Amit Gali No., 2,
Dev Nagar Mear ITI, Jhajjar Road,
Bahadurgarh, HARYAMNA
1 24507

Cersaild: Security Interestid: 400052567340

Marla situated at village Kheri Sampla, Teh. Sampla, Distt, Rohtak within M.C. Limits Sampla, Distt. Rohtak and there is
168" wide Basta in the Western Side of Plot in the Name of Rinki W/o Amit vide Sale Deed No. 2006 dated 2000620217
horth: Plot of Sudesh side 42 South: Plat of Bale Side 42" East: House of Samer Side 21'-9" West: Gali 16"Wide Side 21'-47

One residential House|Total liabilities as on Rx,
measuring 100 5g yds i.e. 0K-|gg pa 2077

Canara Bank : Tohana Branch,
Authorised Officer,

33M, Which s 10/1581 share,
out of total measuring 26K-07M
JLomprising khasra no. 189//7(3

Sh. Raj Singh, (M) 8572803165
E-mail: ch3165@canarabank.com

Jminus recovery i any)

Rs. 198402551/ plus further interest & other charges

Fis. 209272434
21.00 lakhs 2.10 Lakhs CNRBODO3165
SYMBOLIC POSSESSION

1. 5h Jugal kishore %/o 5h. Ganga|7) 13/2(2-18) 14(7-18) 15(5-12) 16/1(2-0) 17/1(4-0) 18/1/1(0-12), situated at Gupta colony, near nain dairy, tohana dist.
Ram [Mortgager & Properiotor)|Fatehabad, vide regd sale deed bearing vasika no. 5084 dtd. 091 1/207 1 office of Sub-Registrar, tohana is owned by 5h,
House no. 3 ward no. 3 Gupta|lugal Kishore 5/0 5h, ganga ram 5/o 5h. Matu Ram, and bounded as Under; - East
calony Mear nain diary Tehsil{of garg, Morth -45-00"-Land of Mange Khan, South- 45°-00"- Plot of 5om Nath,

200" -

Gali, West- 20°-00%- Houze

House nao. 3 ward no.3 Gupta colony Near nain diary Tohana, Tehsil Tohana Distt Fatehabad, Haryana-125120

Tohana Distt Fatehabad, Haryana-125120, 2. M/ | K Enterprises {Borrower) Chandigarh Road Tohana 3. 5h Pawan kumar-sfo Jugal Kishore{Borrower)

Rs.
1.53 lakhs

209272434

CNRBOODATSE

5 : nshi All that part and parcel of the|Total liabilities as on R,
aricad 0 commercial land & building| gy s 2021 15.29 Lakhs
; measuring {137.50 5q Yds) . :
] S
: : ' OKanal 5.2 Marla Le21/3848th Rs, 26,43,929.78/- plus further interest & other charges
' share of land measuring 35|.{minusrecovery,if any)

PHYSICAL POSSESSION

Santesh Devi (Prop.) W/a 5h.|31-6"- FlnmeamFah West: 31°-6"-Gali.

5.5h. Mukesh KEumar (Prop) 5/o 5h. Mamn Chand Ward No. 1, Mansa Colony Tosham = 127040,

1. Mz Bhardwaj Sales Corporation |Kanal 12 Marla comprised in Khewat Mo, 2601/72306 min, Khatoni No, 3140 bearing Khasra Nos, 213571 308-0), 14(8-0),
(Prap. Smt Santash Devi) Ist Floor, | 16(3-12); 17(8-0), 18(8-0) situated at ward no. 1, Mansa Colony, Tosham, withinin the revenue estate of Tosham, Distt,
Geetanjall Complex, Main Gall,|Bhiwani, in the name of 5h, Mukesh Kumar 5/0 Maman Chand vide registered sale deed no, 821 dated 14/06/2017,
Azad Magar Hisar— 125001. 2. Smt.|Boundaries of the property are as given below:- North: 45-0°- Plot of Mukesh Kumar, 5outh: 45'-0"- Plot of Jangbir, East:

Mukesh Kurmar Ward Mo, 1, Mansa C-:}Iﬂﬂ':.-' HIESHT Hc-ad Tﬂsham - 1 E"’I}duﬂ 3 M*-s Sc-ﬁ Enterpnses rPr::u:r:- 'E-h r-.-'ll kesh Humarl Heud Addrﬁs Ulka-sh Nagar
Siwani Road, Tosham — 127040, 4. M/s Soft Enterprises {Prop. 5h. Mukesh Bumar) Present Address:Ward Mo, 1, Mansa Colony Hissar Road, Tosham - 1270440,

All that part and parcel of the|Total liabilities as on
praperty consisting of Plat as 16.10.2023

detabled below:

Shop no. 20-B, bearing house tax
unit no. 21/20-8 in the name of

Hs,
0222 Lakhs

Canara Bank : Sirsa Meena Bazar
Branch, Authorised Officer,
Sh. Rakesh Ranjan, (M) B572802058
E-mail: ch2058@canarabank.com

T

dminusrecovery if any)

Hs.
10,23 lakhs

ey

Rs. 46,49,598.34/- plus furl;hFr IF.I:_FFF"i.t & other rhargﬁi

209272434

e o e A e ——

CNRBOOO2058

SYMBOLIC POSSESSION

1. M/s Jai Bhawani Commission{Smt. Sunhari Devi WYo 5h. Bakesh Kumar and Smt Sunita devi WWo Sh. Raj Kumar vide sale deed no; 2286 dated
Agent Shop no, 20-8B Second|15.06.2012 & sale deed no. 6588 dated 19.11.201 2 situated in Additional mani 1, 5irsa and bounded as on;- East by Road
additional Mandl Sirsa, Haryana-|and platformil 31 West h} Road {13 North by Shopno, 21 (857 South by Shop Mo, 20-4 (85"

airsa, Haryana-125055,

1250552, Mr. Raj Kumar 5/a 5h. Bhura mal (Proprietor] Ehup no. 20-B Second additional Mandi Sirsa, Haryana-125055. 3. Smit. Sunita Devi Wa Sh. Raj
Kumar (Guarantor] H. No. 348 BA, Village Jamal Sirsa, Haryana-125055. 4.5mit. Sunhari deviWio Sh. Rakesh Kumar (Guarantor) H. No. 348 BA, Village Jamal

Yo share of Howse No. 3017 | Total labilities as on R,
gltuated at Nehru Strest, Mear 09.06.2021

Ll Canara Bank : Rohtak Main Branch,
Authorised Officer,

Sh. Raj Mangalam, (M} 8572801171 |kl i LR

E-mail: cb1171 @canarabank.com 8250 sq. Yds, registered i the
; . J name of 5h, Avinash Goyal 5/o|chargesiminus recovery ifany)

Rs. 3,06,33,918.00 plas further interest & other

Hs. 209272434
145,30 Lakh 14.53 Lakh CHNRBODDZO58
PHYSICAL POSSESSION

Mr, Rakesh Goval &'o Shri Ramesh|West; 43-00"- Property of 5mt. Santosh

1. Mr Avinash Goval 5/o Ram babu|5h, Bam Babu Goval vide Sale Deed Mo, 10214 dated 15.11.2010, And Y2 Share of House Mo, 300,17, situated at Nehmd
Goyal 334/17 Nehru Street Jhajjar|Street, Near Arya Nagar, Rohtak, measuring 82.50 sq. Yds., registered in the name of Sh, Rakesh Goyal 5/o $h. Ramesh
Road, Rohiak Haryana Pin Code:-|Chand Gayal vide sale deed no. 10215 dated 15.11.2010 Having total area 165.00 sq. yds, further bounded as under:
124001 (Bomrower & Guarantor), 2.|North: 32'-37 + 977 - Galif Prop. of Sh. Ram Mohan, South: 23°-00% Gali, East; 49'-6° - House of 3h. Ram Babu Goyal,

&l Canara Bank : Rohtak Main Branch,
Authorised Officer,
5h. Raj Mangalam , (M) B572801171
E-mail: cb1171@canarabank.com

EMT of the property in the name|Total liakilities as nn|- Rs, l

of Smt. Nancy Goyal w/o Sh.|g4 05 2022 5300 Lakh
Avinash Goyal = Shop 2nd floor
with roof rights, Vijay Nagar,
Ihajjar Road, Opp. Photowali gali,| -{minus recovery if any)

T

Chand 236/17, Vijay Nagar Jhajjar Road, Rohtak Haryana Pin Code:-124001 (Borrower & Guarantor], 3, Mrs, Kavita Goyal W/ o Shri Rakesh Goyal 236117, Vjiay
Magar Jhajjar Road, Rohtak Haryana Pin Code:- 124001 {Borrower & Guarantar), &, M/s Ramayani Rohtak Near D-Park, Above Raymand Showroom Jhang
Colony Rohtak- 124001 Propretor Sh. Rakesh Goyal 5o S5h. Ramesh Chand 236017, Vijay Magar Jhajjar Road, Rohtak- 124001, 5. M/ Ramayani Bewari SCF
110, Flrf.t FTDDFEFBS‘- Market Hewarl 123401 PFroprietor Avinash Goyal 334/17, NehruStreet, Jhajjar Road, Rohtak - 124007,

e N L L A SR KL L T T B L e S T L L B L B T [ L B L P Y LA SR L

530 Lak’h

S AL USR] PR SPIST L Y SR A——

Rs, 1,17.04.804.04 plus F'lr'rher interest & other charges

=

209272946

il d A

PHYSICAL POSSESSION

FORM A

PUBLIC ANNOUNCEMENT
| Under Regulation & of the Insolvency and Bankruplcy Board of India
{Insolvency Resolution Process for Comporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
UPSCALIO INDIA PRIVATE LIMITED
RELEVANT PARTICULARS

1 Name of Corporate Debtor UPSCALID INDIA PRIVATE LIMITED

2 _I:Iﬁb_e of meprporation n['ﬁ:{;{-.a'g Debier _ Tt Jume, 2021

3, [Awithanty under which Corporsde Debior is | RoC- Dedh
ircomparated ( registared

4. |Corporate kertity No.f Limited Lsabily
[identifcation No, of Comparate Deblor _ _

5. \Address of the regestarad offics and Address: Flol No. 378, Sector 32, Gurgaon
principal office {if any) of ».,n_'r]'-:urarf: Debbor I-'=|rg.'.1r'a-1 2200

. |Insolvency commencement date in |5t April 2024 {Copy of arder received on
respant of Corporate Debior B April 2024)

f. |Estmated date of closure of insohvency | 2nd October 2024
regolution process

8 \Name and Registration namber of tha
irsohency professtonal acting a3 Inbedm
|Resolution Professicnal

9. [Acdress &emad of the intenm resclution

|CIN: U511 DOHR2Z1PTCOB5460

Mame: Mr. Kanti Mohan Rustag|
|BEI Registration MNo:

| IBBIAPADUIP-NIO0ITI20N T-1801 0240
Addness: F-14, First Floor, Kaitash Coiory,

professional, a5 recrgtarad wilth She board | Mew Dalri-110045
_ | Email: Kant rustagi@patanjasassociales.com
il |Andrass and e-mail In e used for Address for commespondance:

corraspondence wilh the Inbanm

Clo Resurgent Resolution Professionals LLP (IPE)
Resalufon Profasskinal

803-306, Calk Floar, TOWER-C, Unilech Businass
Zore, The Closa South, Sectar 50, Glugram
Haryana 122004
Email Id {Process specific): cep.uipli@gmail.com
20th April 2024
{14 Deays from date of recsiving of Cndes)
12 | Classes of credbors. if any, I...I'EIEF pause (b | A
of sb-sacion |BA) of seclian 21, ascartaned
| bt Indeim Eﬁsrrumﬁ'r‘essﬂnaﬂ
13 r‘-Ell'l'E:-':lfl"larCIhE'l'_,' professionals idenfifiad | &
lo 3t as authorsed reprasanlatve ol creditons
naciassthres names &r each dass)
14, {a} Relenvant Torms and
(b} Details of authorized represendatives
ara avalable ak |
Waltice is-heraby given that ihe Matianal Company Law Triounal Bench - I Chandigarh, has orderad the
commencemenl of a Corporale Insolvency Resnkilion Process of the Upscalbo India Private Liméted on
Sih April 2024,
The crecitors of Upscallo Indéa Private Limited, are heraby called upon to submit their claims wih proof
pn o bedara 204h April 2024 1o the inkanm resoiution profassiona al ha adoness manboned against enlry
Ma, 10
The fingncial creditees shall submif fheir claims with proof by elecironic means oréy, All oiher craditors may
submit ihe ciaims with proof in person, by postor bpalectronic means.

Submission of false or misleading proofs of claim shall atiract penalfies,

11, ! Lesd dale for submissknal dams

Ay Whebidri: hifas:iibhgov e nihemaicdwnleads

Sd-
Kanti Mohan Rustagi
Interam Resaluton Profassional
In the Matter of Upscalio India Private Limited
Registration Number; [BEUPA-DIENP-NODIST2017-18M10240
AFA Number: A82/10240/02/2801 25203238

AFA Valid Upto: 29-01-2025 |

Drates 07 04 2024
Placa: Maw Dalhi

FORM A
PUBLIC ANNOUNCEMENT

[Under Regulation & of the Insolvency and Bankruptcy Board of India
{Insolvency Resclution Process for Corporale Persons) Regulations, 2016

FOR THE ATTENTION OF THE CREDITORS OF
L 'RELEVANT PARTICULARS
1. Name of Corporate Debtor III'E ﬂ vV IIEI]ITEI'.:H FRIVATE LIMITED
2 :Dm of Incorporaiion of Corporate Detrior E'l'“!il. 2003

3 [Aulhanity undar shich Corporste Debior s | RaC- Deth
Incafprabesd | regrsiered
\Corparate kentity Ma. ! Limited Labilzy
|Fdenfification No. of Comeraba Dabaar |
5, |Address of e regstensd offios and Address; T-B Focket-E, Gangatr Enclawe,
mr-upﬂl "I’ﬁrf: {if any) of Corporate L}erlnr Alaknands, Mew Deth- 110019
E. [Insolvency commenceman date in 03I04/2024
respect of Corporate Debior | [Crdar received on (4 04 2024)
012024 {counting from O .04 2024)

| CIN: U85 11000 2002FTC 116704

.

T |Estmatad date of chosure of insclventy
|[resolilkin process

& |Mame and Ragistralion numbar of the
irsoteancy professional scling as Interim
Resalution Prafessional

4 |Addrass & emal of the infsnm respluson
proféssona as regstensd wilh the boand

|Name: Saurab Sharma
Roecm, Mo 18RI IPA-O01 PP 25800 1- 2201 5551

| Add; B-204, First Fioar Back Side, T-Extension, StreatMp !
1 Wisheas Fark Exin, Uiaen Reagar, Delm 110055

| Email bd.- skldshermaGomai com |
Add.; B-204, First Ficor Back Side, T-Exiensian, SirealMe
7, Wishwas Park Exin, Uttern Kagar, Delhi 11 0058

{0 | Acdress and e-mall 1o be used for
correspondence wilh the Intanm
Rasolubion Prodessianal Emall bd.: chp ovnplEgmail cam

1. | Last date dor submisskonol Sams 180472024 {14 days from raceipt of ordee)

12 | Clhasses of eredbors if sy, under cisuss (B | WA

of sub-sacion {4 of section 21, ascaraned
| bty o Inanim Rsaiufion Frofessiona
13| Mames of |'19:|h1an:; protessianals identiiad | NA
I acd-as authorksed mpresantative o credilors
N acizea (theee names for each dass)
14, {a} Refevant forms and {a) Bsdavani foems are available al
[b} Dedails of authorized repraserdatives | haps:Sbblgov indénhomeidownloads
ars avalable al () W&

Matice = haraby given thal the Metianad Company Law Tribungt hes crdarad the commencamant of &

Cargtrata inselvency Resoulion Pracess of Ihe Mis: G V MEITECH PRIVATE LIMITED on GRML2024

(copyof fearderreceswed on 04,04, 2024}

The creditars of Mis. & W MEDITECH PRIVATE LEMITED, are haraby caled upan t submil b clairs

wih proofon or befone TRIA024 to the inderim resolution professional &% the address mantioned againat

enlry Mo, 10,

The financial credibors shall submit their claimes with proofby elecionic means oniy. Al cther craditors may

subil e ciaims wilh groood n persan, by postor by gleclromc maans

A Enandial credilor belonging fo a oiass, a6 lisked against e entry Mo, 12, shall indicate ils chtice of

authonised represantative from amang the three insglvency profassionals fisted aoainal antry Mol 3 o act

gz guthorisad repraserdalive af the class [spacify class] in Farm CA-MotAoplicable.

Submission of false or misleading proofs of clalm shall atiract penakiies,

Saurab Sharma

Interim Resclution Professional

In the matier of GV MEDITECH PRIVATE LIMITED
Regn. No.: [BEIRADNIP-P-0285002021-202201.3951
Validity of AFA LI : 18122024

Date 07 042024 Res. Address: B-204, First Floor Back Side, T-Extanson,

Place: Maw Dehl sreel Mo 7, Vishwas Park Exin, Ulamnagar, Dedha 11IIIIIISEIJ

FORM A

PUBLIC ANNOUNCEMENT
[Ursder Begulation 6 of the Insohrency and Bankruptcy Board af India
(Insaldancy Aesalulion Process for Corporate Parsons) Aegulations, 20016]

FOR THE ATTENTION OF THE CREDITORS OF
PARIVARTAN BUILDOCN PRIVATE LIMITED

1. MYs Bamayani Sonipat Ground

Rohtak measuring 83,11 Sq. Yds. Registered vide sale deed no. 5674 dated 04.09.2013, further bounded as under : East:
Floor 1742 Old Delhi Road, VPO|22-0"-Property of other, West - 22°-0°- Froperty of other, North- 34'-0"- Property of other, South- 34'-0"- Gali 20°wide,

Dhunera Gurgaon- 122016, 2. Mrs, Nancy Goyal W/o Shri Avinash Goval (Proprietor) BfoH, Mo, 299717 Nehmu Street Jhajjar Road Rohtak -

| 24001

Total abilities asan Rs,
09,06, 2021 13.14 Lakhs

Canara Bank : Rohtak Main Branch, EErarel i RS Ei ol TR bolt Y
Authorised Officer, Located at Tower C, Bth Floor,

Rs.
1.32 Lakhs

209272946

LNCETRLENEEIET T Ly bt AR Celight Residences, Khasra No,

Rs. & B3, 68,096.00 | All Properties to be sold at Once

CNREBOOO1171

E-mail: cb1171@canarabank.com [LEREILRRRIERMEE RS Y

1. M/s Ramayanl Hisar Shop Ne.|Vill. Tapukara, Distt. Alwar, At any)

Road, Vill Dundahera Gurgaon

122001 Proprietor Sh. Avinash|Area, South:Common passage.

e e LA S T L S B T B A P

plus further interest & other charges {minus recovery

e LTS EE PR o S

1742, Ground Floor Old Delhi|Rajasthan Having Carpet area of 495,97 sq ft. registered in the Name of Kavita Goyal W/o Rakesh Goval vide sale deed
{no. 20T8032137100872 dated 06092018 and bounded as under: East : Flat Mo, 804, West { Flat No. B02, North | Open

SYMBOLIC POSSESSION

by e g e e e A

Sec = 15 Gurgaon -
Creation Vill Badshapur, 3ohna Road Gurgaon -

Mehru Street, Jhajjar Road, Rohtak - 124001

Goval 5foSh, Ram Babu Goval 33417, Nehru Street Jhajjar Road, Rohtak — 124007, 20875 5hri Ram Sales S5CF 51, Urban Estate Hisar -12 5001 Proprietor Smik,
Kavita Goyal Wio Sh, Rakesh Goyal 236/17, Vijay Nagar, Jhajjar Road, Rohtak - 124001, 3. M/s Ramayani Gurgaon 23/18, Suman Complex Civil Lines, Near
122322 Proprietor Sh. Avinash Goyal 5/o 5h. Ram Babu Goyal 334/17, Nehru Street Jhajjar Boad, Rohtak
122100 Proprietor 5h. Rakesh Goyal 5/c Sh. Ramesh Chand 2368/17, Vijay Magar Jhajjar Read, Rohtak-
124001, 5. M/s RB Enterprises SCF 110, First Floor Brass Market, Rewari - 123401 Proprietor Avinash Goyal HUF 334/17, Nehru Street, Jhajjar Road, Rohtak -
124007, 6. M/s Goval Sons 218717, Nehru Street Jhajjar Boad, Rohtak - 124007 Proprietor Smit. Kavita Goyval WWo Sh, Rakesh Goval 236017, Vijay Magar, Jhajjar
Road, Rohtak - 124001, 7. M/s Ram Associates Railway Road, Partap Talkies Rohtak -124007 Proprietor 5h, Ram Babu Goyal %'o 5h, Chandgi Bam 334717,

And Guarantors: 1. Mes. Kavita Goval W/a Sh. Rakesh Goyal 236717, Vijay Magar, Jhajjar Road, Babtak = 124001, 2.5h Avinash Goyal 5/a 5h. Ram Babu Goyal
33417, Mehru Street, Jhajjar Road, Rohtak-124001, 3. ‘ih Ram Babu Goval 5/o Sh.Chandgl Ram 334/17, Mehru Street, Thajjar Road, Rohtak -

- 124001, 4. M5 Bamavanli

124001

==

Canara Bank : Rohtak Main Branch, [StRgeaiir prupﬂrty in the|Total liabilities as on Re.
Authorised Officer, name of Smt. Nancy Goyal w/o| 04062042 53.00 Lakh
T EREET ER T TEL YRR RAN 5. Avinash Goyal - Shop 2nd|Rs. 985764543/,

1. M/s Ramayani Jind Saree|Nagar, Jhajjar Road, Opp. anyl

Hs
5.30 Lakh

A P e e E

E-mail: cb1171 @canarabank.com floor with roof rights, Vijay plus further interest & other charges .[minus recovery if

209272946

CNRBOOD1171

PHYSICAL POSSESSION

Ramesh Chand [Proprietor)|other, South- 34'-0°- Gall 20'wide.

Market, Mear Rani Talab Bank Road, |Photo wali gall, Rohtak measuring B3.11 5q. Yds. Registered vide sale deed no. 5675 dated 0:4.09.2013, further
lind, 2. Mr. Rakesh Goyal 5/o Shri|pounded as under: East: 22'-0° - Property of other, West — 22°-0"- Praperty of Amit Jain , North- 34°-0° - House of

236/17 Vijay Nagar Jhajjar Road Rohtak, 3. Mrs, Mancy Goyal W/a Shri Avinash Goyal RfoH. No. 29917 Nehru Street Jhajjar Road Rohtak - 124001

TERMS AND CONDITIONS OF E-AUCTION SALE :-

amount shall be paid within 30 days from the date of e-auction.

The sale shall be subject 1o the Terms and Conditions prescribed in the Security Interest {inforcement) Rules 2002 and to the following Turther conditions, 1. The
particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorized Officer, but the
Authorized Officer shall not be answerable for any error, misstaterment or omission in this proclamation. 2. The e-auction is being held on "A5 ISWHERE [5, A5 15
WHAT 15 ANDWHAT EVER 15 THERE" basis, The Authorized Officer or the Bank shall not be reﬁpnnalble for any charge, lien, encumbrances orany other duesto
the Government or anvone else in respect of properties ig-auctioned, The intending Bidder is advised tomake their own independent inquiries regarding the
encumbrances on the property including statutory liabilities, arrears of property tax electricity dues etc, 3. All statutory dues/attendant charges/other dues
inciuding registration charges. stamp duty, taxes etc, shall have to be borne by the purchases. If any property ID/NOC/Clearances/any other formalities
required for registration of IP in the name of bidder, the formialities and charges have to be borne by the bidder. 4. [Lis the responsibility of intending Bidder [s)
to property read the Sale Notice, terms and conditions of e-auction, help manual on operational part of e-auction and follow them strictly. 6, The successful
bidder shall have to deposit 25% of the bid amount, less EMD amount deposited, on the same day or not [ater than the next working day and the remaining

Date :- 07 /04,2024 Place :- Rohtak

Avuthorised Officer, Canara Bank

1. | Narsd of corperabs. dehio Parivartan Buildcon Priviate Limited
2. | Date af incorparation of comporate dedlor 1002003
& Aushordy under which corporate dedior 15 ROC Dwalhi
incorparated [ regstanad
4, | Comorate loanby Mo, ) Limied Liability UFMo2DL2013PTC 250066

idenicatan Mo.of corporale detrior

o | Acdiess of she registered affice and

Registerad Offeca: 103, Ground Floar, Gali No, &
principal affice (if any} of coepanate debdar

Jastpor, Badanur, Mewy Dednj - 110044
Ofd Registered Address: 521-A, Minth Fioar,
Dayika Towesr, Mebew Place. New Delke - 110019

B. . | Inscéwency commencement dale in rasnect
of COrporie Galhor

0102024 {Copy of e arder was woloadad an
trar partal of NCLT on 05042022)

-4

Estimaled daie of closure of insobwency 28/09y2024

FESCILARN pIOoRSES

o

Mamsa and regestrafion rumber of the
INGEENCY professona acling as mianm
rasolution prolessional

Mr. Shamsher Bahadur Singh
Registration Mo
IBBIPA-0030341/20M-2022N3623

e

44, Sidhartha Apastrmant, Bahind Indar Enclava
Roiak Road, Ooposite JwataPurd mo, 5
Mew Dalhi-110047

Emall: shamsher ca@yahan oo

Ardrass and e-mail af B indeom ascluion
prodessianal, as regstared with e Board

10, | Address and e-mall io b wsad for
corraspondance with the mlerim resakilion
[Egee bl

Add: 0-54, First Floor, Defence Colpry,
Maw Dathi-1100624

Email: cifp.parivariani@gmail com

FORM-B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF CNS FASHION RETAIL PVT LTD
S | PARTICULARS DETAILS |
1.| Name of corporate debtor CNS FASHION RETAIL PVT LTD
2. | Date of incorporation of corporate debtor | 9 December 2016
3.

Authority under which corporate debtor | ROC- Delhi
is incorporated/registered

4.| Corporate Identity No of corporate debtor

5.| Address of the registered office and
principal office (if any) of corporate debtor

6. | Date of closure of Insolvency Resolution Process

U18104DL2016PTC309024

JA0911,PLOT NO 10, DDA DISTRICT CENTRE;
JASOLA; New Delhi; 110020;

19" July 2023 but deemed to continue till Liquidation
Order passed by the Adjudicating Authority

18" March 2024 (NCLT Orders received and
communicated on 4" April 2024)

Pooja Bahry

IP Regn. No.
IBBI/IPA-003/IP-N00007/2016-2017/10063

7.| Liquidation commencement date of
corporate debtor

8. Name and registration number of the
insolvency professional
acting as liquidator

59/27, Prabhat Road, New Rohtak Road,
New Delhi- 110005

Email: pujabahry@yahoo.com

9. [ Address and e-mail of the liquidator,
as registered with the Board

Address: 59/27, Prabhat Road, New Rohtak Road
New Delhi-110005

Email: liquidation.cnsfashion@gmail.com
cirpcns@gmail.com / pujabahry@yahoo.com

10.| Address and e-mail to be used for
correspondence with the liquidator

11.| Last date for submission of claims 4 May 2024

Notice is hereby given that the National Company Law Tribunal, New Delhi Bench Il has
ordered the commencement of liquidation of CNS FASHIONS RETAIL PVT LTD on 18"
March 2024 (NCLT Orders received and communicated on 4" April 2024)

The stakeholders of CNS FASHIONS RETAIL PVT LTD are hereby called upon to submit
their claims with proof on or before 4" May 2024 ( being 30 days from the date of receipt
of the Liquidation Orders), to the liquidator at the address mentioned againstitem No.10.
The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

In case a stakeholder does not submit its claims during the liquidation process, the claims
submitted by such a stakeholder during the corporate insolvency resolution process under
the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016, shall be deemed to be submitted under section 38.

Name and signature of liquidator: Pooja Bahry
Date and place:: Delhi, 7 April 2024

{14l |a) Halavani oems ard

| Gorporale Insolvency Resolution Process of e M's. Laiba International Private Limited on
| 20M03rH0 4 (capy of the ander recedyed on 04,08, 2084},

FORM A

PUBLIC ANNOUNCEMENT
[Under Regutation 6 of the Insolvency and Bankruptcy Board of India
{Insclvency Resolution Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF
M/s. LAIBA INTERNATIONAL PRIVATE LIMITED

RELEVANT PARTICULARS i

] Name of 'L':urpl:lrale Dei:lllr.':r _Hfa.. LAIBA INTERNATIONAL PRIVATE LIMITED |
¢, | Date of incorparation of Gor parate Debtor | 1ATEE00T
3. {uthorky under whigh Corporate Dedtor is ' RoC- Dali

incorporated | registered

4 Corparale |dentity Mo ! Liméad Liakility
identification ha: of Corporate Debior

b, | Adoress.al the registanad affice and
pnncpal pfica If any) of Coporaba Dabdar

i, | Insehency commancemenl dale n
nessgract ol Corparale Deblod

[CIN; USS100DL2007FTC 168128
| Addrass; E-20 Lajpat Nagar-IIb, New Dell-110024
.I{IMEIII{IH |Cimar recaived on 04.04. 2023
7, |Estimated date of closure af irsabancy | 0111072024 (counting from 04,04, 2024)
rEsalilon process |
B. |Mame arc Regstration number of the Name: Saurab Sharma
nsalvency pralestional acing as Infarm | Regn, No.:[BEVIPADD1IP-P-L2550021-2022011 3851 |
|Resalution Professiona _ !
8. | Address & amail of Be mierm resclubion. | Add.: B-204, Frs| Floor Back Side, T-Exlargion, Stroet No |
professional, a5 regisizred with the board | 7, Vishwas Park Extrn. Uttam Magar, Dedhi 110055
Emaitld.; skldsbamaigmalcam
fdd.: B-204. First Floor Back Sida, T-Exlension, Strast Ho
T Vishwas Pack Exin, Uttam Magar, Dedhi 190055
 itgnia i _ | Email Id.. lipl crpgRgmail.com
11.{ Last date for submession of claims 800 (14 days frei ern{i of pedar)
12| Classes of cradices, | any. under clausa (b) m
ol &b nuarlr.nn|hu".hc1l,..|3-“*J"| 3. ascenaingd
by e Imenm R-E'"r‘lI'JI::I"I Professigral

13, Mames of inschvency professionals icentied| NA
b0 2ol 25 autharnised reoresentzive of crediors
in g classthees names for each class)

10| Ackiress g e-mnail bo be used o
corrasponcance with he Intarm
Rasclutian Profeszional

ia] Rakvan| farms are avallable al
hittps: bl ooy intenhomeddownl cads
(b KA

- . . . . |
Mofice is hereby given fhef the Maltional Company Law Tribural kas ardared the cammencameant of & |

(b} Dalails of audhceized raprasenlafives
are available al

The creditors of Mis. Laiba International Private Limited, are herehy caliad upan bo-submit Sheir claims |

: with praed on or befare 1800412024 ta B mlenim resalution professional al fe acdress menfoned agains |
| entry Mg, 10 [

Tha hrcaneial creciors shall sugmal (ke clims weh piod Dy Eesinmc medns oaly. Al ciher credfors may |

| A Tinangcel credborn bengng 1o 2

| &% authorsed representatg of (ha class [specily dass] in Form CA-NolAppicable.
| Submission of false or misleading proafs of claim shall attract penatties.

| Date : 07.04.2024
\Fhace: Hew Deinl

sumit the claims with proofin person, by post or by slecronic means [

class, ag hsled ag

gl the entry Mo, 12, shall indlcate s choice of
gulharised regresanialive fram amang the three inscdvency professionals lisied sgainat entry Mo, 13 to &cf

Saurab Sharma
nlarim Rasolulion Professional |

In the matier of LAIBA INTERNATIONAL PRIVATE LIMITED |
Regn. Mo.: [BBLVIPA-DDIAP-P-O2550/202 1-2022/13551
Validity of AFA fill : 18.12.2024

Res. Address: B-204, First Floor Back Side; T-Extension,
Sireet Mo 7, Vishwas Park Exfn, Ulamnagar, Delhi 110054

TATA [A GAPITAL HOUSING FINANGE LIMITED

DOifice: 11th Floor, Tower A, Peninsula Business Park, Ganpatrao

L2

TATA K&dam Marg, Lower Parel, Mumbai-400013 CIN Mo.: UST190MH200RLC 187552
DEMAND NOTICE

Under Saction 13 {2 of the Securitisation and Reconstruction of Financil Assets and Enforcement of Secufily
Inberest Act, 2002 (*Act™) reed with Rule 3 of the Securiy Interest (Enforcesnent] Rulea, 5102 {*Rules”),

Whereas the undersignad being the Authorsad Officer of Tata Capatal Housing Finance
Limited (TCHFL) under the Act and inexercse of powers conferrad wnder Section 13 (12)
resd with Rule 3 of the Roles already issued detaged Demand Nofice dated below under
Section 13(2) of the Act. caling upon the BormowensiiCo-Bormowes(s) ' Guarantors) {all
singularly or together refarred to "Olbligors”)/Legal HeirlsWLegal Representative(s) lisbed
hereunder, b pay the amoun] menlioned in the respective Damand Motice, within 60 days
from the daie :ul:lllhe respective Notice, a5 per defails given befow. Copies of the said
Mofices are senved by Registered Post A D and are available with the undersigned, and the
said Clligon(s)Legal HeinsyLagal Rapresentativeds), may, if they so desire, collect tha
respeclive copy from the undersigned on any warking day during normal office hours,

In connection with the above, Mobice is hereby given, once again, to the said Obligor(s)
ILagal Heir{s)'Legal Represantativals) o pay to TCHFL, within 60 days from the date of the
respechve Noficels, the amount indicaled herein below against their respective names,
{ogether with further interest as detaitsd befow from [he respective dates mentioned below
in column {d} 1ill the date of payment and [ or realization, read with the loan agreement and
other documenizferitings, if any, executed by the said Obligor(s). As securily for dua
repayrment of the loan, the following Secured Asset(s) have baen mortgaged to TCHFL
by the said Obligor(s) respectively.

Loan Mame of Obligor|s)Legal Total Oulstanding Due Date of Demand

Mevount oy Veliaiign Hepteniutrlals - okt n bifowToles: | NICOR WPA il
TCHHLOT | Mr. Sunil Kumar As on 26/03/2024, an  26-03-2024
36000100 | (Borrower) & amount of Rs. 2724926~ &
231915 & | Mrs. Bharti Saini (Rupees Twenty Seven Lakh| 04-03-2024

TCHINOTS | (Co-Borrower)
GO001002 |
34882

Twenty Four Thousand Nine
Hungred Twenty Six Only) is
due and payable by you
under Loan Account No.
TCHHLOT36000100231915
and an amount of
Rs. 1,1B,002*- (Rupees One
Lakh Eighteen Thousand
T-:;ruaé:llrlﬂris due ag:
payable by you under
Lean Account No.
TCHINOT3E000100234662
L. totaling to
Rz, 28,42 928~ (Rupees
Twenty Eight Lakh Forty
Two Thousand Nine

5] Beatals of aushorized reqiresendatives

G hitpa-ibbl gev. infenhomefdownloads
are available at

STATUTORY 15/30 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002

financialexp.epaptin

Motce is hercby gwen that the Mational Campamy Law Trbural, Mew Disthi, Bench ||, has ordered the
commencemant of 8 Corparale lsolvency Resolation Process of the Pasivasian Bulldeon Private
Limnited an 01042024 (Capyof the order was ugloaded on b ponal of ROLT on G4/ 2024)

Tha crediars of Parivartan Buildcon Privaie Limitod ame haraby caliad upan 1o submil ther claims with

proal on or before 19.04.2024 o the Interim Resalulion Prolessicnal at the address menSoned againsl
entry Moo 10, The financial crediars shad submit fhair claims with proaf by alactrarec meaans onfy. Al othes
cred#ars may submilthe daims wigh proafin penson, by post or by elecionic means.

The subemizsaon of proof of ciaims should be made in sccomdancewith Chapsar B of the Insalvency and
Bankrupicy Board of dia (Insahensy Resolulion Process for Coeparate Persons| Requlabons, 2004,
The prrcef of chaim |5 o be submitted by way of fboeing specified forms alone with documentany proct in
s o of ther claims

Form B- Foe claims by Oparalicnal Credfars (exceol Workmean and Employeas); Form C- For ciaims by
Financial Credibarz. Form CA- For claime by Financial Cradibors in.a class as aforesaid, Form D-For
claims by 'Warkmen and Employaes. Form E- Far dlaime by Authorizad Representative of Workman and
Emplowyaes, Fomn F- Far elaims by Creditors othesr $han Financal Credfiors ard Cperaticnal Credilors,
Submissian aof false or misleading prools of clalm shall stirast penalties,
Shamsher Behadur Singh
Interim Reaolution Prafessional

IBBLIPA-00 30381/ 2021-202 213623
In the matier of Parivartan Buitdeon Private Limited

Date - OT/0E2054
Place: Maw Delh

11| Lest dade far submission of claims 19043024 Hundred Twenty Eight Only)

| Gty o hocom, fany; ondes daisa ()| | WA Description of the Secured Assets | Immovable Properties | Mortgaged Properties:-
shrmidilentiin ot sy Al that Piece & Parcels of: 1. Residential MIG Flat bearing No. 102 {Front Side), First
----r.| . = e Floor, RHE, buittug on Plot Mo, 101, Having Super Area Admaeasering 60 Sq. Yds. L.e. 50.16

13' r;:l.:ri‘ﬁb,,a1::T;':'ih?%‘iﬁnulb MA Sq. Mirs,, Comprisad In Khasra No. 322, Situated at Village lllahabas, Sai Residency,
Fgﬁm;gnl;,,,,;. ol eyt . 5tk Nimmi Vihar, Block B, Pargana & Tehsil Dadri, Distl. Gautam Budh Nagar - 201305
(Three names for each dass) (Uttar Pradesh), with all common amenities mentioned in Sale Dead. Boundarias:

14.| [3) Relavant Forms and Webdink. East - Flat Eniry, West — Road 20" Wide, North - Fiat Mo, 101, South - Flat No. 103/

Vacant Plot, 2. Freehold Fesidential LIG Flai beanng Mo. 103 (Withouf Foof Rights), First
Floor (Backside), Right Hand Side Porion, builbup on Plot Mo, 104, Having Super Area
Admeasuring 40 Sq. Yds. Le, 3544 3q, Mirs,, Comprised in Khassa No, 322, Situated at
Village lEahabas, Sai Residency, Nimmi Vihar, Block B, Pargana & Tehsil Dadri, Distt,
Gautam Budh Nagar = 201305 (Uttar Pradesh), with all common amenities mentioned
in Sale Deed. Boundaries: East- Vacan! Plol. West- Flat Mo, 102R0ad, Narth- Flat Entry,
South-Yacani Pl

*with further interesl, addilional Interest at the rate as more particularly staled in respective
Demand Notices dated mentioned above, incdental expenses, costs, charges elo ncurred
filtihe date of paymeni and/or realization. i the said Digor(s) shall fail fo make payment to
TCHFL ag aforesaid, then TCHFL shall proceed against the abowe SecUred Assetisy
immaovable Propertylies) under Section 13{4) of the said Act and the applicable Rutes
entirely at the risk of the said Obligor(s)/Legal Heiris)/ Legal Representative(s) as fo the
COsis Bnd CONSequentceas,

The said Obsgor(s)/Legal HelrskLagal Represantalivels) are prohibdad under the said Act
b transler the aforesasd Secured Assetisimmovable Propertylies), whether by way of
sale, lease or oiherwise without the prior written consent of TOHFL. Any person who
contravenes o abets confravention of the provisions of the Act or Bules made thereundar
shall be liabla Tor imprisonmant and/or panally as provided under the Act,

DATE - 07-04-202¢, S~ Authorised Officer
PLACE - DELHI & GAUTAM BUDH NAGAR For TATA CAPITAL HOUSING FINANCE LIMITED

New Delhi




